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(d) by when the decisions on the pending 
proposals are likely to be taken? 

THE MiNISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI BHAJMAN 
BEHERA): (a) and (b) Information to the 
extent available is given in Annexure. [See 
Appendix CLIV, Annexure No. 99]. 

(c) and (d) The final decision on changes 
in duties is taken by the Ministry of Finance. 
Proposals as and when received in my 
Ministry are examined on merits and suitable 
recommendations sent thereon to the 
Ministry of Finance. 

 

 

Enquiry   into   mishap   in   the   tunnel   of 
Kopili Project 

1996. DR. NAGEN SAIKIA: Will the 
Minister of ENERGY be pleased to state: 

(a) what is the result of the enquiry set 
up to look into the mishap that took 
place in a tunnel of the Kopili Project; 
and 

(b) whether responsibility has been 
fixed against some persons; if so, what 
action has been taken against them? 

THE MINISTER OF PETROLEUM AND 
CHEMICALS (SHRI M. S. 
GURUPADASWAMY): (a) and (b) In 


